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to Questions 208

Recruitment of Class III and IV Staff by
ONGC in Gujarot

2182. SHRIMATI ANANDIBEN
JETHABHAI PATEL: Will ths Minister of
PETROLEUM AND NATURAL GAS be
pleased to state:

(a) the number of employees recruited
in Class III and IV by the Oil a-nd Nat
ural Gas Commission in Gujarat State
during the last year;

(b) whether O.N.G.C. has given pre-
ference to Gujarati candidates at tie lime of
appointment according to the rules framed by
the State Governmeit; and

(c¢) if so, the number of Gujarati cn-
didates who have been oppointed by ONGC
during the above period?

THE MINISTER OF STATE OF "HE
MINISTRY OF PETROLEUM & >AT-
URAL GAS (CAPT. SATISH SHAR
MA): (a) to <c) During 1993-94, OTOC
has appointed 184 Class III and 18
Class TV employees in Gujarat. OU of these
171 Class III and 15 Class IV employees
are local;

Recruitment in ONGC is made is per the
provisions of the ONGC Recrutment and
Promotion! Regulations, 1980 nd its laid
down policy on the subject Also local
Employment Exchanges arc -eques-ted to
sponsor only the local cadidates for
selection.

Waiting List {or LPG in Kutryioi region of
Uttar Pradesh

2183. SHRI RAM DEO BHAIDARI: Will
the Minister of PETROLEUi AND '
NATfURAL GAS be pleased to tate:

(a) what » the number of LD conn-
ections with each agency in Almora,
Ranikhet, Haldwani and Nainita districts of
Uttar Pradesh and number ¢ persons on the
waiting lists as on the 3th June, 1994;

(b) by when the waitlisted p-srtns ate
likely to be provided with LPr connections
in those towns; and

»
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(c) what are the other places in hill
districts of Kumaon region of Uttar Pradesh
where LPG facilities are available at present
and by when the remaining areas are likely to
be provided with such facilities?
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THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM & NAT-
URAL GAS (CAPT.  SATISH SHAR.
MA): (a) The requisite information  is

given below:

-Name of distrbutor .

No, of customers  Waiting list
as on 30-6-1994  as on 30-6-1994

_- Choudhari Gas Agency, Haldwani .~ .
Kumaon Mandal Vikas Nigam, Haldwani .
Kumaon Mandal Vikas Nigam, Alinora
Kumaoa Mandal Vikas Nigam, Ranikhet

- Kumaon Manda! Yikas Nigama, Naintal

(b) As per the instructions, oil companies
have cleared the entire waiting list as on 1-4-
1993 in areas at 4500 ft. and above during
1993-94 and are required to clear 50 per cent
of the waiting list a on 1-4-1993 in areas
between 2000 ft. to 4499 ft. in 1993-94 ond
the remaining 50 per cent during 1994-95

(c) The surrounding areas of Kumaon Hills
are being provided with LPG through outlets
of Kumaon Mandal Vikas Nigam serving as
extension points.

The other places in hill districts of Kumaon
region where LPG facilities are available are
Didihat, Kashipur, Ru-drapur, Tanakpur,
Khatima, Ramnagar, Lohaghat, Dharchula,
Bageshwar,  Pithoragarh,  Kicha and
Pantnagar.

Complaints Regarding Collection
Money by 10C Employees
Dealers

of
from LPG

2184. SHRIMATI CHANDRAKALA
PANDEY:

SHRI NILOTPAL BASU:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleaded to state:

(a) whether any complaint had  been
lodged to IOC from the Eastern  Indiai

S i w1349 2603

. i 13479 5264

e meir it 8749 2069
.f—'_:l‘:[j T . -

Al e 78

13143 1997

L.P.G. Dealers Association in August, 1993
regarding coercoin by a section of employees
in Haldia and Kalyani LPG Plant for forceful
collection of contribution of Rs. 15,000]-
from each dealer in conection with
construction of a Nursing Home by some
trust;

(b) whether any enquiry had been
conducted by the Director (Marketing), IOC,
to whom this complaint was .'edged, if so,
what are the findings of the enquiry;

(c) if not, what are the
therefor;

reasons

(d) whether it is a fact that Chief
Divisional Manager-cum-State level co-
ordinator of IOC at Bhubaneswar Divisional
Office had (also circulated a
D.O. letter to all contractors, dealers,
distributors, transporters to liberally donate
fo, this trust;

(e) whether the
patronised by 10C, and

concerned trust is

(f) if so, whether any approval from the
Board of I0C had been obtained for the
same?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM A NAT-
URAL GAS (CAPT. SATISH SHAR. MA):
(a) Yes, Sir.



